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I_TES OF THE REGISTRY I 	 ORDERS OF THE TRIBUNAL 

Dt. 17 .4 .2002 

the applicant is 
absent in call. R-3 
continues to remaifl 
absent. A.ts. not return 
from other respondents 
although notices by Aegd, 
post.were sent on 19.2.3 
and hence service treatec 
sufficient on them. Call 
n 6.5.2002 for counter. 

i-artles are aosrt Dri  

c11. No Stf)S taken ov 
the Resporidents t3 file 
cUntEr. Put uç befre tri. 
in.ch  fir iuthr orczlers. 
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